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Quality of food service in Ahmedabad-Delhi
Swarna Jayanti Rajdhani express train

*111. SHRI SHANKARBHAI N. VEGAD: Will the Minister of RAILWAYS
be pleased to state:

(a) whether Railways have received complaints regarding bad quality food service
by private catering agency in Ahmedabad-Delhi Swamna Jayanti Rajdhani Express
train, if so, the details thereof;

(b) the action taken by Railways against the food contractor;
(c) whether it is a fact that the food contractor on this route is blacklisted; and

(d) if so, the authority which has taken the decision to give a further contract
to him?

THE MINISTER OF RAILWAYS (SHRI SURESH PRABHU): (a) to (d) A
Statement is laid on the Table of the House.

Statement

(a) and (b) Yes, Sir. 133 catering complaints have been reporied on Train No.
12957-12958 (Ahmedabad-New Delhi Swarna Jayanti Rajdhani Express) during the
period May, 2016 to February, 2017. A total fine of T 9,55,000/- has been imposed
and ¥ 8,30,000/- has already been recovered by the Railway during this period, against
104 complaints. Notice of termination has been served to the catering contractor
of Train No. 12957-12958 in terms of the contract signed by him with Western
Railway. Improvement of catering services is an on-going process. In its endeavour
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to provide quality and hygienic food to the passengers, Railways have developed and
operationalized an institutionalized mechanism for monitoring of quality and hygiene
of catering services through regular inspections at various levels to address catering
complaints, Further, a new Catering Policy 2017 has been announced and issued
on Febmary 27, 2017, wherein unbundling of catering services by Indian Railway
Catering and Tourism Corporation (IRCTC), has been envisaged on a large scale by
encouraging the entry of professional private catering companies, so as to improve
the travelling experience for the common railway passenger too.

(c) No, Sir.
(d) Do not arise.
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SHRI RIPUN BORA: Mr. Chairman, Sir, 1 have a specific question. The hon
Railway Minister just now praised the food quality at so many destinations. But,
Sir, T wish to say something as far as Assam is concerned. Sir, I am a regular
traveller in the Guwahati-bound Rajdhani Express. The food quality is very poor,
bad and unhygienic. 1 fully agree with my colleagues that the food is stored just
in front of the twilets.

My question to the hon, Minister is whether the Minister will make some provision
either to launch a helpline or to form a special squad so that whenever we have a
complaint and we raise the issue either on the helpline or with the special squad,
immediate action can be taken.

SHRI SURESH PRABHU: Sir, I have already answered this point. We have
already created a helpline. In addition to that, those who wish to communicate with
us through social media, they can do that. But the issue you raised is essentially
the reason, rationale and justification for changing the policy was exactly the same.
Today, the type of food that is served through the private contractors is not up o
the expectations of the people. Therefore, we are changing it completely. I fully
appreciate it. There was need for changing the policy. This was alse amounced in my
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previous Budget speech. We consulted a large number of people. You know, it is not
very easy in the Government to change something, It has got so many stakeholders
and so many people having interests in this. So, we have actnally addressed this,
and, we have changed the policy.

Implementation of food security schemes

*112. SHRI KIRANMAY NANDA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that 15 per cemt Indians do not get full meal daily;

(b) whether it is also a fact that the food security efforts made by Government
have not achieved the desired results; and

(c) if so, the details of action taken by Government to review the implementation
of food security schemes?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBRLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (¢) A statement is laid on
the Table of the House.

Statement

(a) to (¢) No, Sit. In order to provide food security to the people, the Government
is implementing the National Food Security Act, 2013 (NFSA), which provides for
coverage of 75% of the rural and 50% of the urban population, for recciving highly
subsidized foodgrains. The Act is now being implemented in all the States/Union
Territories (UTs), covering about 80 crore beneficiaries. Implementation of the Act
is reviewed regularly with States/UTs.

SHRI KIRANMAY NANDA: Sir, as my first supplementary question to the hon
Minister, 1 would like to know as to how much foodgrain has been allocated and
disbursed to various States against their respective demands.

SHRI C. R. CHAUDHARY: Mr. Chairman, Sir, in fact, the question is related
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g & drg ®lg )l vEr 98l €, YNd @) two-thirds population is covered under this
NFSA. Sir, 75 per cent in rural areas, and, fifty per cent in urban areas are all
getting highly subsidized meal.
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